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RELEASE OF ASSETS OF INDIANS IN BURMA

2135. SHRI R. BARUA: Will the
Minister of EXTERNAL AFFAIRS bs
pleased to state :

(a) whether any further progress has
taken place in securing release of assets of
Indians  which were confiscated by the
Burmese Government after nationalisation
of trade in that country some years back;
and

(b) if so, lhe present position in the
matler,

THE PRIME MINISTER, MINISTER
OF ATOMIC ENERGY, MINISTER OF
PLANNING AND MINISTER OF EX-
TERNAL AFFAIRS (SHRIMATI!
INDIRA GANDHI) : (a) and (b). The
matter was further discussed with the
Burmese authorities when the Secretary im
the Ministry of External Affairs visited
Rangoon in January 1968. The question is
being pursued in the light of these dis-
cussiong by our Ambassador in Rangoon,

INDIA-BURMA BOUNDARY COMMISSION

2136. SHRI R. BARUA: Will the
Minister of EXTERNAL AFFAIRS be
pleased to state :

(a) whether the Commission constituted
recently consisting of representatives of
India and Burma to demarcate the Indo-
Burmese Boundary bhas since started its
work; and -





